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IN THE CENTRAL ADMINISTRATIVE TRIBUMPIL : HYDERABAD BENCH 

AT HYDERABAD 

O.A.No.1119/91 	 Date of Order: 12.12.94 

BET WEENIJ 

T. Narasimbachary 

P.Shyam Raj 	 •. Applicants. 

A N D 

The Union of India Rep, by its 
Secretary to Government of India, 
Department of Ecoapmic Affairs 
Ministry of Finance, North Block, 
Central Secretariat, New Delhi. 

The General Manager, 
Government of India, Security, 
Printing Press, Mint Compound, 
Khairatabad, Hyderabac3. 	 .. .Respondents. 

Cpunsel for the Applicant 	 .. Mr,N.Rama tlohan Rao 

Counsel for the Respondents 	.. Mr.N.R.Devraj 

CORAM: 

HON'BiiSHRI A.V.HARIDASAN : MEMBER (JUDL,) 

HON'BLE SHRI A.B.GORTHI : MEMBER (ADMN,) 
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O.A.No.11.19/91 	 Date of Order: 12.12.94 

X As per Hon ble Shri A.V.Haric9asan, Member (Judi.) X 

The two applicants in this case while working as 

Record Assistants Class-Ill under the Indian Government Mint 

were transferred on permanent basis to Security Printing Press 

after a formal process of selection on 27.5.82. They are 

aggrieved by the diary order No.14 dated 29.8.90 of the 

second respondent to the extent they have been regularised 

as Senior Checkers only w.e.f. 10.12.88. It is alleged 

- fixed 
that the date of their regularisation hOT.EbëeP/arbitrarily - 
and withi 	P'%eniority in tervice. 

The respondents have filed a detailed reply statements 

However, it is stated at the bar that a final senioritiY 

the cadre of Senior Checker in the organisation is yet to be 

circulated. Another application similar in nature OA.780/91 

pertining to the seniority of Junior Checkerscame up for 

consideration before us and it was disposed of directing 

the respondents to finalise the seniority of the Junior 

Checker taking into consideration the objections raised 

by the applicants therein and to circulate the final seniority 

list withinca period of 3 months from the dateof receipt 

of a copy of th98er-. Since the situation in this case 

is similar, to the one in OA.781/91 we are of the view that 

the interest of the justice would be met if a dimilar direction. 

iiven in this case. 

In the result the OA is disposed of directing the 

respondents to finalise the seniority list of the cadre of 

Senior Checker in the Security Printing Press, Hyderabad 



taking into account the objections raised in the represen-

tations of the applicants dt. 17.9.1990 within a period of 

3 months from the date of receipt of this order and to 

communicate a copy of the said seniority list to the applicants 

with eascu t be 
Zin the aforesaid period. If the applicants ave_.ur her 

aggrieved they will be at liberty to initiate 	ropriate 

legal proceedings. No order as to ccsts. 

GORHI (A.v.nARIDASAN) 
Member(Adrnn.) 	 Member (Judl.) 

Dated: 12th December, 1994 

(Dictated in Open Court) 

DEPUTY REGISTRI\R(J) 

sc? 
To 

The Secretary to Govt. of India, Dept. of Economic Rffairs, 
Ministry of Finanace, North Block, Central Secretariat, 

The General ilanager, Govt. of India, Security Printing Press, 
Nint Compound, Khairatabad ,Hyderabad. 
One copy to Nr.N.Ram Mohan Ro, Mdvncate,CfT,Hydorabad. 
One copy to Mr.N.R.Devraj,Sr.CGSC,CAT,Hyderabad. 
One oppy to Library, CT,Hyderabad. 
One spare copy. 
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